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(b) if 10. th~ total number or ~ploye~. 
applied and lotal number called for selection; 

(c) the number of the notificatioln in which 
the result of th~ .d~ction W81 notified ; 

(d) wheth .. r lOme mal-practice W8I 

r"POrt",1 regarding this selretion and the 
enlire mall('J' was investigated by the Railway 
Vigilance ; and 

(e) if 10, the result of inve.tigation ? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA) : Cal A luitabi. 
lily test for Ihe poIt of Claims Tra<'en in scale 
RI. ISO-240 WIlS held in 1967-68. 

(b) (i) Th~ information" relating to th~ 

number of candidates who applied for th~ 

~I i. bdng collrct.d. 

Iii) 88 candielat ... we.... c811rd for to 
tb .. suitabilily te.t. 

(e) to (c). A provisional lisl of succes.ful 
candidales was drawn up and promotions 
ordered on provilional basi.. The list has not, 
however, b..en finali",'1 a. the mailer is under 
in\'~~ligation. 

•• ,... .. , or claim by RaU_,.. ".e to 
• ta8". rallure to .tt.... Court (Weatera 

RaIlway) 

2830. SHRI ONKAR LAL BERWA: Will 
the Mini.l~r of RAILWAYS he pleased to 
slale: 

:.) whelher Ihe Railways had to pay a 
claim of Rs. 132ft- in a <"ourt decree for con· 
signment booked Ex.Ramgaoj Maodi . 10 

.'\sarva, aa tbe .taff required to attend the court 
had failed to alt .. nd in tim .. , a. published in the 
Traffic Supplementa, y G.z~t1e No.4 of 26th 
May, 1971 ; 

(b) if so, the name and designation of th~ 
staff w"o failed to allend the court along with 
tbeir controlling officers; 

(c) whether Ihe.e persons were relieved 
from duty and giv .. n duty pal' to attend Ihe 
court; 

(d) if '''. the reasom for their absence i and 

(el action taken again.t the defaulters and 
the arrangement. made for recovery of loss ? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) Yes. 

(b) Transhipment Clerk of Anand Station. 
He i. under control of Station Master, Anand. 
The name of the Transhipment Ckrk who 
dealt with Ibe consignment in question il. how. 
ever. nOI known 81 relevant record. of the year 
1966 are nOI availabl... But efforts are It ill 
being made to trace him. 

(cl No. 

(d) As the names of the olafi' who were to 
altend Court were not known for want of 
record •. they could not he direetrd to attend 
the Court. 

(e) Does not arise as the staff concerned 
were nol informed 10 attend the court. 

Selecdo1l of Commercial Ia.pectora .... 
ClaIm Tracer. .a Weetel'll RaBwa,. 

2831. SHRI O:"VKAR LAL BERWA : Will 
the MlIli.ler of RAILWAYS be pleased to 
!'tatr. : 

(a) whether the POSIS of Comm~rc;'1 Inspec • 
tors and Claim Tracers on the \Veslem Rail • 
way are to be filled by a Departmental .dec. 
tion from amongst the Railway employet'S of 
commercial category; 

(b) if s~, when the last selection was made 
for both Ihe posts referred to in part <a) abo"e; 

(CC) the number of Comrr.~rc:al Inspectors 
and Claim Tracers on roll of West .. rn Railway 
along with the date of •• I",,·ion for the posts 
held by thenl ; 

(d) the names of the penon. promoted on 
ad hoc Ba.i. and officiating on the po.t. rrfcr-
led to in part (a~ abov.. along wilh the dines 
whkh they are officiating; and 

( .. ) if 8ekction for th .. above pOSls are not 
held r.'~u1arly, Ihe reasons therefor ? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) Posts of Com'm~r. 
ciallnspectors are filkd on the basis of sell'i:. 




